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Cvil Appeal No.4385 of 2001

F.M Devaru Ganpati Bhat Appel I ant (s)
Ver sus
Prabhakar Ganpat hi Bhat Respondent (s)

( Wth Ofice Report )

Dat ed: 09/ 12/ 2003: This appeal was called on for hearing today.

CORAM

HON BLE MR, JUSTI CE Y. K. SABHARWAL
HON BLE DR JUSTI CE AR LAKSHVANAN

For Appellant (s)M. RS. Hegde, Adv.
Chandra Prakash, Adv.
Savitri Pandey, Adv.

PP. Singh, Adv.

&=

For Respondent (s)M. SN. Bhat, Adv.
M. D wakar Chaturvedi, Adv.

UPON bei ng nmentioned, the Court nade the follow ng
ORDER

M. RS. Hegde, |earned counsel appearing for the appellant commenced argunents at 2-20 p.m an
d concluded at 3-25 p.m followed by M. SN Bhat, |earned counsel appearing for the responden
t who argued till 3-40 p.m

Hear i ng concl uded.

Judgment reserved.

(S. Thapar) (N.  Annapur na) (V. P. Tyagi)
PS to Registrar Court Master Court Master
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